
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  Resolution  regarding  increase  in  basic  customs  duty  on  various  goods.

 THE  MINISTER  OF  FINANCE  AND  MINISTER  OF  CORPORATE  AFFAIRS  (SHRI  ARUN

 JAITLEY):  Madam,  I  beg  to  move  the  following  resolution:-

 “In  pursuance  of  section  8A  (1)  of  the  Customs  Tariff  Act,  1975,  read  with  sub-section  (3)  of  section  7

 of  the  said  Act,  this  House  hereby  approves  of  Notification  No.80/2017-Customs,  dated  27th

 October,  2017  [G.S.R.1339  (E)dated  27th  October,  2017],  which  seeks  to  increase  the  rate  of

 basic  customs  duty  on  the  following  goods:-

 (a)  From  10%/15%  to  25%  on:-

 Tariff  Description

 Heading

 5003  Silk  waste  (including  cocoons  unsuitable  for  reeling,  yarn  waste  and

 garnetted  stock).

 5004  Silk  yarn  (other  than  yarn  spun  from  silk  waste)  not  put  up  for  retail

 sale.

 5005  Yarn  spun  from  silk  waste,  not  put  up  for  retail  sale.

 5006  Silk  yarn  and  yarn  spun  from  silk  waste,  put  up  for  retail  sale;  silk-

 worm  gut.

 5007  Woven  fabrics  of  silk  or  of  silk  waste.

 5101  (except  |  Wool,  not  carded  or  combed.
 tariff  items
 5101  21  00,
 5101  30  00)

 5102  Fine  or  coarse  animal  hair,  not  carded  or  combed.

 5103  Waste  of  wool  or  of  fine  or  coarse  animal  hair,  including  yarn  waste

 but  excluding  garnetted  stock(except  Shorn  wool  and  carbonized
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 wool)

 5110  Yarn  of  coarse  animal  hair  or  of  horsehair  (including  gimped

 on
 न्मगललनवलनगनगाग

 का

 5202  Cotton  waste  (including  yarn  waste  and  garnetted  stock).

 5207  Cotton  yarn  (other  than  sewing  thread)  put  up  for  retail  sale.

 5208  Woven  fabrics  of  cotton,  containing  85  %  or  more  by  weight  of

 a  cotton,  weighing  not  more  than  200  g/m2.

 5209  Woven  fabrics  of  cotton,  containing  85  %  or  more  by  weight  of

 ae  cotton,  weighing  more  than  200  g/m2.

 5210  Woven  fabrics  of  cotton,  containing  less  than  85  %  by  weight  of

 cotton,  mixed  mainly  or  solely  with  man-made  fibres,  weighing  not

 5210.0  more  than  200  g/m2.

 5211.0  Woven  fabrics  of  cotton,  containing  less  than  85  %  by  weight  of

 cotton,  mixed  mainly  or  solely  with  man-made  fibres,  weighing

 a  more  than  200  g/m2.

 5303  Jute  and  other  textile  bastfibres  (excluding  flax,  true  hemp  and

 ramie),  raw  or  processed  but  not  spun;  tow  and  waste  of  these  fibres

 (including  yarn  waste  and  garnetted  stock).

 5305  Coconut,  abaca  (Manila  hemp  or  Musa  textilis  Nee),  ramie  and

 other  vegetable  textile  fibres,  not  elsewhere  specified  or  included,

 raw  or  processed  but  not  spun;  tow,  noils  and  waste  of  these  fibres

 (including  yarn  waste  and  garnetted  stock).

 5310  Woven  fabrics  of  jute  or  of  other  textile  bastfibres  of  heading  5303.

 5311  Woven  fabrics  of  other  vegetable  textile  fibres;  woven  fabrics  of
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 paper  yarn.

 5407  Woven  fabrics  of  synthetic  filament  yarn,  including  woven  fabrics

 अ  क०्एटा। घिशि। एड 01 प्रा 210 मिं|घा1 टा प्रधा, 1101पित108 फ़ाए0४८1 दिशि। 05 00160 क्िएा। त181611815 0 16901118 5404,
 5408  Woven  fabrics  of  artificial  filament  yarn,  including  woven  fabrics

 ae
 ee

 5505  Waste  (including  noils,  yarn  waste  and  garnetted  stock)  of  man-

 ee
 ne

 Wadding  of  textile  materials  and  articles  thereof;  textile  fibres,  not

 exceeding  5  mm  in  length  (flock),  textile  dust  and  mill  neps.

 5602  Felt,  whether  or  not  impregnated,  coated,  covered  or  laminated.

 5603  Nonwovens,  whether  or  not  impregnated,  coated,  covered  or

 a  ee
 5701  Carpets  and  other  textile  floor  coverings,  knotted,  whether  or  not

 om  made  up.

 5702  Carpets  and  other  textile  floor  coverings,  woven,  not  tufted  or

 flocked,  whether  or  not  made  up,  including  “Kelem”,  “Schumacks”’,

 “Karamanie”  and  similar  hand-woven  rugs.

 5703  Carpets  and  other  textile  floor  coverings,  tufted,  whether  or  not

 om  made  up.

 5704  Carpets  and  other  textile  floor  coverings,  of  felt,  not  tufted  or

 5704 5२705  nats
 (:8110615 धा 002 (60116 1100 00४€11छ85, 01 हि॥, 101 पाप ए 10060, भ़ाा£॥1८£1 (1 101 11806 पा.

 ा  जान 5705  Other  carpets  and  other  textile  floor  coverings,  whether  or  not  made

 aaa
 कानन  1611161 (01 1101 11806 व पविविश्रात शिलिशलट (ात 5801  Woven  pile  fabrics  and  chenille  fabrics,  other  than  fabrics  of

 a  heading  5802  or  5806.

 5802  Terry  towelling  and  similar  woven  terry  fabrics,  other  than  narrow

 fabrics  of  heading  5806;  tufted  textile  fabrics,  other  than  products  of

 heading  5703.

 Tulles  and  other  net  fabrics,  not  including  woven,  knitted  or

 crocheted  fabrics;  lace  in  the  piece,  in  strips  or  in  motifs,  other  than

 fabrics  of  headings  6002  to  6006.

 5805  Hand-woven  tapestries  of  the  type  Gobelins,  Flanders,  Aubusson,

 Beauvais  and  the  like,  and  needle-worked  tapestries  (for  example,
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 petit  point,  cross  stitch),  whether  or  not  made  up.

 Narrow  woven  fabrics,  other  than  goods  of  heading  5807;  narrow

 fabrics  consisting  of  warp  without  weft  assembled  by  means  of  an

 adhesive  (bolducs).

 5807  Labels,  badges  and  similar  articles  of  textile  materials,  in  the  piece,

 a  in  strips  or  cut  to  shape  or  size,  not  embroidered.

 5808  Braids  in  the  piece;  ornamental  trimmings  in  the  piece,  without

 embroidery,  other  than  knitted  or  crocheted;  tassels,  pompons  and

 similar  articles.

 5809  Woven  fabrics  of  metal  thread  and  woven  fabrics  of  metallised  yarn
 of  heading  5605,  of  a  kind  used  in  apparel,  as  furnishing  fabrics  or

 for  similar  purposes,  not  elsewhere  specified  or  included.

 5810  Embroidery  in  the  piece,  in  strips  or  in  motifs.

 5811  Quilted  textile  products  in  the  piece,  composed  of  one  or  more

 layers  of  textile  materials  assembled  with  padding  by  stitching  or

 otherwise,  other  than  embroidery  of  heading  5810.

 5901  Textile  fabrics  coated  with  gum  or  amylaceous  substances,  of  a  kind

 used  for  the  outer  covers  of  books  or  the  like;  tracing  cloth;

 prepared  painting  canvas;  buckram  and  similar  stiffened  textile

 fabrics  of  a  kind  used  for  hat  foundations.

 5902  Tyre  cord  fabric  of  high  tenacity  yarn  of  nylon  or  other  polyamides,

 polyesters  or  viscose  rayon.

 5903  Textile  fabrics  impregnated,  coated,  covered  or  laminated  with

 plastics,  other  than  those  of  heading  5902.

 5904  Linoleum,  whether  or  not  cut  to  shape;  floor  coverings  consisting  of

 a  coating  or  covering  applied  on  a  textile  backing,  whether  or  not

 cut  to  shape.

 5905  Textile  wall  coverings.

 5906  Rubberised  textile  fabrics,  other  than  those  of  heading  5902.

 5907  Textile  fabrics  otherwise  impregnated,  coated  or  covered;  painted
 canvas  being  theatrical  scenery,  studio  back-cloths  or  the  like.

 4/18



 12/3/2018

 5908  Textile  wicks,  woven,  plaited  or  knitted  ,  for  lamps,  stoves,  lighters,
 candles  or  the  like;  incandescent  gas  mantles  and  tubular  knitted  gas

 mantle  fabric  therefor,  whether  or  not  impregnated.

 5909  Textile  hosepiping  and  similar  textile  tubing,  with  or  without  lining,

 oe  armour  or  accessories  of  other  materials.

 5910  Transmission  or  conveyor  belts  or  belting,  of  textile  material,

 whether  or  not  impregnated,  coated,  covered  or  laminated  with

 5910.0  plastics,  or  reinforced  with  metal  or  other  material.

 5911  Textile  products  and  articles,  for  technical  uses,  specified  in  Note  7

 *  to  this  Chapter.

 6001  Pile  fabrics,  including  “long  pileਂ  fabrics  and  terry  fabrics,  knitted

 om  or  crocheted.

 6002  Knitted  or  crocheted  fabrics  of  a  width  not  exceeding  30  cm,

 containing  by  weight  5  %  or  more  of  elastomeric  yarn  or  rubber

 thread,  other  than  those  of  heading  6001.

 6003  Knitted  or  crocheted  fabrics  of  a  width  not  exceeding  30  cm,  other

 6003 (61818 0:
 11166 01 0100116166 छिजिए5 0 & छाए 101 60660112 30 लाा, 01116 10911 11056 (01 16801 6001 01 6002.

 ए  क  नाव 6004  Knitted  or  crocheted  fabrics  of  a  width  exceeding  30  cm,  containing

 by  weight  5  %  or  more  of  elastomeric  yarn  or  rubber  thread,  other

 than  those  of  heading  6001.

 6005  Warp  knit  fabrics  (including  those  made  on  galloon  knitting

 ।
 |

 1]? दा 301017165), निदा टिक ि  brn  oad  at  क  7  ए Other  knitted  or  crocheted  fabrics.

 6101  Men's  or  boysਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-jackets  and  similar

 articles,  knitted  or  crocheted,  other  than  those  of  heading  6103.

 6102  Women's  or  girlsਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-  jackets  and  similar

 articles,  knitted  or  crocheted,  other  than  those  of  heading  6104.

 Men's  or  boysਂ  suits,  ensembles,  jackets,  blazers,  trousers,  bib  and

 brace  overalls,  breeches  and  shorts  (other  than  swimwear),  knitted

 or  crocheted.

 6104  Women's  or  girlsਂ  suits,  ensembles,  jackets,  blazers,  dresses,  skirts,

 divided  skirts,  trousers,  bib  and  brace  overalls,  breeches  and  shorts
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 (other  than  swimwear),  knitted  or  crocheted.

 6105  Men's  or  boysਂ  shirts,  knitted  or  crocheted.

 6106  Women's  or  girlsਂ  blouses,  shirts  and  shirt-blouses,  knitted  or

 crocheted.

 6107  Men's  or  boysਂ  underpants,  briefs,  nightshirts,  pyjamas,  bathrobes,

 dressing  gowns  and  similar  articles,  knitted  or  crocheted.

 6108  Women's  or  girlsਂ  slips,  petticoats,  briefs,  panties,  nightdresses,

 pyjamas,  negligees,  bathrobes,  dressing  gowns  and  similar  articles,

 knitted  or  crocheted.

 6109  T-shirts,  singlets  and  other  vests,  knitted  or  crocheted.

 6110  Jerseys,  pullovers,  cardigans,  waistcoats  and  similar  articles,  knitted

 or  crocheted.

 6111  Babiesਂ  garments  and  clothing  accessories,  knitted  or  crocheted.

 6112  Track  suits,  ski  suits  and  swimwear,  knitted  or  crocheted.

 6113  Garments,  made  up  of  knitted  or  crocheted  fabrics  of  heading  5903,

 5906  or  5907.

 6114  Other  garments,  knitted  or  crocheted.

 6115  Panty  hose,  tights,  stockings,  socks  and  other  hosiery,  including

 graduated  compression  hosiery  (for  example,  stockings  for  varicose

 veins)  and  footwear  without  applied  soles,  knitted  or  crocheted.

 6117  Other  made  up  clothing  accessories,  knitted  or  crocheted;  knitted  or

 ा
 व  का  ग 6201.0  Men's  or  boysਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-jackets  and

 “  similar  articles,  other  than  those  of  heading  6203.

 6202  Women's  or  girlsਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-jackets  and  similar

 “  articles,  other  than  those  of  heading  6204.

 6203  Men's  or  boysਂ  suits,  ensembles,  jackets,  blazers,  trousers,  bib  and

 ae  brace  overalls,  breeches  and  shorts  (other  than  swimwear).

 6204  Women's  or  girlsਂ  suits,  ensembles,  jackets,  blazers,  dresses,  skirts,

 divided  skirts,  trousers,  bib  and  brace  overalls,  breeches  and  shorts

 (other  than  swimwear).

 6205  Men's  or  boysਂ  shirts.

 6206  Women's  or  girlsਂ  blouses,  shirts  and  shirt-blouses.
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 6207  Men's  or  boysਂ  singlets  and  other  vests,  underpants,  briefs,

 nightshirts,  pyjamas,  bathrobes,  dressing  gowns  and  similar  articles.

 Women's  or  girlsਂ  singlets  and  other  vests,  slips,  petticoats,  briefs,

 panties,  nightdresses,  pyjamas,  negligees,  bathrobes,  dressing

 gowns  and  similar  articles.

 6209  Babiesਂ  garments  and  clothing  accessories.

 6210  Garments,  made  up  of  fabrics  of  heading  5602,  5603,  5903,  5906  or

 5907.

 6211  Track  suits,  ski  suits  and  swimwear;  other  garments.

 Brassieres,  girdles,  corsets,  braces,  suspenders,  garters  and  similar

 articles  and  parts  thereof,  whether  or  not  knitted  or  crocheted.

 6217  Other  made  up  clothing  accessories;  parts  of  garments  or  of  clothing

 POY  [et
 लय

 6303  Curtains  (including  drapes)  and  interior  blinds;  curtain  or  bed

 valances.

 6304  Other  furnishing  articles,  excluding  those  of  heading  9404.

 6305  Sacks  and  bags,  of  a  kind  used  for  the  packing  of  goods.

 6306  Tarpaulins,  awnings  and  sunblinds;  tents;  sails  for  boats,  sailboards

 or  landcraft;  camping  goods.

 6307  Other  made  up  articles,  including  dress  patterns.

 6308  Sets  consisting  of  woven  fabric  and  yarn,  whether  or  not  with

 accessories,  for  making  up  into  rugs,  tapestries,  embroidered  table

 cloths  or  serviettes,  or  similar  textile  articles,  put  up  in  packings  for

 retail  sale.

 Used  or  new  rags,  scrap  twine,  cordage,  rope  and  cables  and  worn

 out  articles  of  twine,  cordage,  rope  or  cables,  of  textile  materials.
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 (b)  From  10%  to  20%  on:-

 Tariff  Description
 heading

 5104  Garnetted  stock  of  wool  or  of  fine  or  coarse  animal  hair.

 5105  Wool  and  fine  or  coarse  animal  hair,  carded  or  combed  (including
 combed  wool  in  fragments).

 5205  Cotton  yarn  (other  than  sewing  thread),  containing  85  %  or  more  by

 a  weight  of  cotton,  not  put  up  for  retail  sale.

 5206  Cotton  yarn  (other  than  sewing  thread),  containing  less  than  85  %  by

 me  weight  of  cotton,  not  put  up  for  retail  sale.

 5401  Sewing  thread  of  man-made  filaments,  whether  or  not  put  up  for  retail

 अ
 ा  ा  ा  लग

 ee
 5402  Synthetic  filament  yarn  (other  than  sewing  thread),  not  put  up  for  retail

 ed  eer
 rere

 ee 5403  Artificial  filament  yarn  (other  than  sewing  thread),  not  put  up  for  retail

 वराक
 ।  101 (प 1. 7 (60116 01 ज़ा  ा 5404  Synthetic  monofilament  of  67  decitex  or  more  and  of  which  no  cross-

 sectional  dimension  exceeds  ।  mm;  strip  and  the  like  (for  example,

 artificial  straw)  of  synthetic  textile  materials  of  an  apparent  width  not

 exceeding  5  mm.

 5405  Artificial  monofilament  of  67  decitex  or  more  and  of  which  no  cross-

 sectional  dimension  exceeds  1  mm;  strip  and  the  like  (for  example,
 artificial  straw)  of  artificial  textile  materials  of  an  apparent  width  not

 exceeding  5  mm.

 5501  Synthetic  filament  tow.

 5502  Artificial  filament  tow.

 5406  Man-made  filament  yarn  (other  than  sewing  thread),  put  up  for  retail

 sale.

 5503  Synthetic  staple  fibres,  not  carded,  combed  or  otherwise  processed  for

 spinning.
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 5504  Artificial  staple  fibres,  not  carded,  combed  or  otherwise  processed  for

 spinning.Woven  fabrics  of  synthetic  staple  fibres,  containing  less  than

 85  %  by  weight  of  such  fibres,  mixed  mainly  or  solely  with  cotton,  of

 a  weight  exceeding  170  g/m?.

 5506  Synthetic  staple  fibres,  carded,  combed  or  otherwise  processed  for

 5506.0 5507.0
 me

 5507  Artificial  staple  fibres,  carded,  combed  or  otherwise  processed  for

 ell  कि  ल  न
 नाला

 व 5508  Sewing  thread  of  man-made  staple  fibres,  whether  or  not  put  up  for

 See
 een 5509  Yarn  (other  than  sewing  thread)  of  synthetic  staple  fibres,  not  put  up

 lena
 ा  अना  कता 5510  Yarn  (other  than  sewing  thread)  of  artificial  staple  fibres,  not  put  up  for

 5510 कँक्षाए (0121 ५081 56ए़्18 1 16811 5816. 560८. रिवकिशिहा" पिटिशन प्लावित (तापी  eee 5604  Rubber  thread  and  cord,  textile  covered;  textile  yarn,  and  strip  and  the

 like  of  heading  54.04  or  54.05,  impregnated,  coated,  covered  or

 “  sheathed  with  rubber  or  plastics.

 5605  Metallised  yarn,  whether  or  not  gimped,  being  textile  yarn,  or  strip  or

 the  like  of  heading  54.04  or  54.05,  combined  with  metal  in  the  form  of

 thread,  strip  or  powder  or  covered  with  metal.

 5606  Gimped  yarn,  and  strip  and  the  like  of  heading  54.04  or  54.05,  gimped

 (other  than  those  of  heading  56.05  and  gimped  horsehair  yarn);

 chenille  yarn  (including  flock  chenille  yarn);  loop  wale-yarn.

 5607  Twine,  cordage,  ropes  and  cables,  whether  or  not  plaited  or  braided

 and  whether  or  not  impregnated,  coated,  covered  or  sheathed  with

 rubber  or  plastics."

 HON.  SPEAKER:  The  question  is:

 “In  pursuance  of  section  8A  (1)  of  the  Customs  Tariff  Act,  1975,  read  with  sub-section  (3)  of  section  7

 of  the  said  Act,  this  House  hereby  approves  of  Notification  No.80/2017-Customs,  dated  27th

 October,  2017  [G.S.R.1339  (E)dated  27th  October,  2017],  which  seeks  to  increase  the  rate  of

 basic  customs  duty  on  the  following  goods:-

 (c)  From  10%/15%  to  25%  on:-

 Tariff  Description
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 Heading

 5003  Silk  waste  (including  cocoons  unsuitable  for  reeling,  yarn  waste  and

 garnetted  stock).

 5004  Silk  yarn  (other  than  yarn  spun  from  silk  waste)  not  put  up  for  retail

 sale.

 5005  Yarn  spun  from  silk  waste,  not  put  up  for  retail  sale.

 5006  Silk  yarn  and  yarn  spun  from  silk  waste,  put  up  for  retail  sale;  silk-

 worm  gut.

 5007  Woven  fabrics  of  silk  or  of  silk  waste.

 5101  (except  |  Wool,  not  carded  or  combed.

 tariff  items

 5101  21  00,

 5101  30  00)

 Waste  of  wool  or  of  fine  or  coarse  animal  hair,  including  yarn  waste

 but  excluding  garnetted  stock(except  Shorn  wool  and  carbonized

 wool)

 5110  Yarn  of  coarse  animal  hair  or  of  horsehair  (including  gimped

 लवा  यन  परत्ाछ छाता।[?60 | 5816. ; छ्ावी8.1 ५811.

 5202  Cotton  waste  (including  yarn  waste  and  garnetted  stock).

 5207  Cotton  yarn  (other  than  sewing  thread)  put  up  for  retail  sale.

 5208  Woven  fabrics  of  cotton,  containing  85  %  or  more  by  weight  of

 ae  cotton,  weighing  not  more  than  200  g/m2.

 5209  Woven  fabrics  of  cotton,  containing  85  %  or  more  by  weight  of

 a  cotton,  weighing  more  than  200  g/m2.

 5210  Woven  fabrics  of  cotton,  containing  less  than  85  %  by  weight  of

 cotton,  mixed  mainly  or  solely  with  man-made  fibres,  weighing  not

 more  than  200  g/m2.

 5211.0  Woven  fabrics  of  cotton,  containing  less  than  85  %  by  weight  of

 cotton,  mixed  mainly  or  solely  with  man-made  fibres,  weighing  more
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 than  200  g/m2.

 5212  Other  woven  fabrics  of  cotton.

 5303  Jute  and  other  textile  bastfibres  (excluding  flax,  true  hemp  and

 ramie),  raw  or  processed  but  not  spun;  tow  and  waste  of  these  fibres

 (including  yarn  waste  and  garnetted  stock).

 5305  Coconut,  abaca  (Manila  hemp  or  Musa  textilis  Nee),  ramie  and  other

 vegetable  textile  fibres,  not  elsewhere  specified  or  included,  raw  or

 processed  but  not  spun;  tow,  noils  and  waste  of  these  fibres

 (including  yarn  waste  and  garnetted  stock).

 5311  Woven  fabrics  of  other  vegetable  textile  fibres;  woven  fabrics  of

 paper  yarn.

 5407  Woven  fabrics  of  synthetic  filament  yarn,  including  woven  fabrics

 a  obtained  from  materials  of  heading  5404.

 5408  Woven  fabrics  of  artificial  filament  yarn,  including  woven  fabrics

 5408 Woven fabrics of artificial filament yarn, including woven fabrics obtained from materials of heading 5405.
 ती Waste  (including  10115,  yarn  waste  and  garnetted  stock)  of  man-  made

 fibres.

 5601  Wadding  of  textile  materials  and  articles  thereof;  textile  fibres,  not

 exceeding  5  mm  in  length  (flock),  textile  dust  and  mill  neps.

 5602  Felt,  whether  or  not  impregnated,  coated,  covered  or  laminated.

 5603  Nonwovens,  whether  or  not  impregnated,  coated,  covered  or

 a  ea
 5701  Carpets  and  other  textile  floor  coverings,  knotted,  whether  or  not

 om  made  up.

 5702  Carpets  and  other  textile  floor  coverings,  woven,  not  tufted  or

 flocked,  whether  or  not  made  up,  including  “Kelem’’,  “Schumacks”,

 “Karamanie”  and  similar  hand-woven  rugs.

 5703  Carpets  and  other  textile  floor  coverings,  tufted,  whether  or  not  made

 up.
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 5704  Carpets  and  other  textile  floor  coverings,  of  felt,  not  tufted  or  flocked,

 whether  or  not  made  up.

 5705  Other  carpets  and  other  textile  floor  coverings,  whether  or  not  made

 5801  Woven  pile  fabrics  and  chenille  fabrics,  other  than  fabrics  of  heading

 i
 कट

 भण०्एटा। [16 धिशिए एड धाएँ (16116 घिशिाएड, 016 ५81 घिशिाएड ए 16801 5802 ए 5806.
 5802  Terry  towelling  and  similar  woven  terry  fabrics,  other  than  narrow

 fabrics  of  heading  5806;  tufted  textile  fabrics,  other  than  products  of

 heading  5703.

 5804  Tulles  and  other  net  fabrics,  not  including  woven,  knitted  or

 crocheted  fabrics;  lace  in  the  piece,  in  strips  or  in  motifs,  other  than

 fabrics  of  headings  6002  to  6006.

 5805  Hand-woven  tapestries  of  the  type  Gobelins,  Flanders,  Aubusson,

 Beauvais  and  the  like,  and  needle-worked  tapestries  (for  example,

 petit  point,  cross  stitch),  whether  or  not  made  up.

 5806  Narrow  woven  fabrics,  other  than  goods  of  heading  5807;  narrow

 fabrics  consisting  of  warp  without  weft  assembled  by  means  of  an

 adhesive  (bolducs).

 5807  Labels,  badges  and  similar  articles  of  textile  materials,  in  the  piece,  in

 a  strips  or  cut  to  shape  or  size,  not  embroidered.

 5808  Braids  in  the  piece;  ornamental  trimmings  in  the  piece,  without

 embroidery,  other  than  knitted  or  crocheted;  tassels,  pompons  and

 similar  articles.

 5809  Woven  fabrics  of  metal  thread  and  woven  fabrics  of  metallised  yarn
 of  heading  5605,  of  a  kind  used  in  apparel,  as  furnishing  fabrics  or  for

 similar  purposes,  not  elsewhere  specified  or  included.

 5811  Quilted  textile  products  in  the  piece,  composed  of  one  or  more  layers
 of  textile  materials  assembled  with  padding  by  stitching  or  otherwise,

 other  than  embroidery  of  heading  5810.

 5901  Textile  fabrics  coated  with  gum  or  amylaceous  substances,  of  a  kind

 used  for  the  outer  covers  of  books  or  the  like;  tracing  cloth;  prepared
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 painting  canvas;  buckram  and  similar  stiffened  textile  fabrics  of  a

 kind  used  for  hat  foundations.

 5902  Tyre  cord  fabric  of  high  tenacity  yarn  of  nylon  or  other  polyamides,

 oe  polyesters  or  viscose  rayon.

 5903  Textile  fabrics  impregnated,  coated,  covered  or  laminated  with

 oe  plastics,  other  than  those  of  heading  5902.

 5904  Linoleum,  whether  or  not  cut  to  shape;  floor  coverings  consisting  of  a

 coating  or  covering  applied  on  a  textile  backing,  whether  or  not  cut  to

 shape.

 5905  Textile  wall  coverings.

 5906  Rubberised  textile  fabrics,  other  than  those  of  heading  5902.

 5907  Textile  fabrics  otherwise  impregnated,  coated  or  covered;  painted

 or  canvas  being  theatrical  scenery,  studio  back-cloths  or  the  like.

 5908  Textile  wicks,  woven,  plaited  or  knitted  ,  for  lamps,  stoves,  lighters,
 candles  or  the  like;  incandescent  gas  mantles  and  tubular  knitted  gas

 mantle  fabric  therefor,  whether  or  not  impregnated.

 5909  Textile  hosepiping  and  similar  textile  tubing,  with  or  without  lining,

 oe  armour  or  accessories  of  other  materials.

 5910  Transmission  or  conveyor  belts  or  belting,  of  textile  material,  whether

 or  not  impregnated,  coated,  covered  or  laminated  with  plastics,  or

 5910.0  reinforced  with  metal  or  other  material.

 5911  Textile  products  and  articles,  for  technical  uses,  specified  in  Note  7  to

 a  this  Chapter.

 6001  Pile  fabrics,  including  “long  pileਂ  fabrics  and  terry  fabrics,  knitted  or

 om  crocheted.
 6002  Knitted  or  crocheted  fabrics  of  a  width  not  exceeding  30  cm,

 containing  by  weight  5  %  or  more  of  elastomeric  yarn  or  rubber

 thread,  other  than  those  of  heading  6001.

 6003  Knitted  or  crocheted  fabrics  of  a  width  not  exceeding  30  cm,  other

 विकोक
 ि  नन 6004  Knitted  or  crocheted  fabrics  of  a  width  exceeding  30  cm,  containing

 by  weight  5  %  or  more  of  elastomeric  yarn  or  rubber  thread,  other

 than  those  of  heading  6001.

 6005  Warp  knit  fabrics  (including  those  made  on  galloon  knitting

 machines),  other  than  those  of  headings  6001  to  6004.

 6006  Other  knitted  or  crocheted  fabrics.

 6101  Men's  or  boysਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks  (including
 13/18



 12/3/2018

 ski-jackets),  wind-cheaters,  wind-jackets  and  similar  articles,  knitted

 or  crocheted,  other  than  those  of  heading  6103.

 6102  Women's  or  girlsਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-  jackets  and  similar

 articles,  knitted  or  crocheted,  other  than  those  of  heading  6104.

 6103  Men's  or  boysਂ  suits,  ensembles,  jackets,  blazers,  trousers,  bib  and

 brace  overalls,  breeches  and  shorts  (other  than  swimwear),  knitted  or

 crocheted.

 6104  Women's  or  girlsਂ  suits,  ensembles,  jackets,  blazers,  dresses,  skirts,

 divided  skirts,  trousers,  bib  and  brace  overalls,  breeches  and  shorts

 (other  than  swimwear),  knitted  or  crocheted.

 6106  Women's  or  girlsਂ  blouses,  shirts  and  shirt-blouses,  knitted  or

 crocheted.

 6107  Men's  or  boysਂ  underpants,  briefs,  nightshirts,  pyjamas,  bathrobes,

 dressing  gowns  and  similar  articles,  knitted  or  crocheted.

 6108  Women's  or  girlsਂ  slips,  petticoats,  briefs,  panties,  nightdresses,

 pyjamas,  negligees,  bathrobes,  dressing  gowns  and  similar  articles,

 knitted  or  crocheted.

 6109  T-shirts,  singlets  and  other  vests,  knitted  or  crocheted

 6110  Jerseys,  pullovers,  cardigans,  waistcoats  and  similar  articles,  knitted

 or  crocheted.

 6111  Babiesਂ  garments  and  clothing  accessories,  knitted  or  crocheted.

 6112  Track  suits,  ski  suits  and  swimwear,  knitted  or  crocheted.

 6113  Garments,  made  up  of  knitted  or  crocheted  fabrics  of  heading  5903

 5906  or  5907.

 6115  Panty  hose,  tights,  stockings,  socks  and  other  hosiery,  including

 graduated  compression  hosiery  (for  example,  stockings  for  varicose

 6115.0  veins)  and  footwear  without  applied  soles,  knitted  or  crocheted.

 6117  Other  made  up  clothing  accessories,  knitted  or  crocheted;  knitted  or

 ।
 तक

 गा 6201  Men's  or  boysਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks  (including
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 ski-jackets),  wind-cheaters,  wind-jackets  and  similar

 articles,  other  than  those  of  heading  6203.

 6202  Women's  or  girlsਂ  overcoats,  car-coats,  capes,  cloaks,  anoraks

 (including  ski-jackets),  wind-cheaters,  wind-jackets  and  similar

 articles,  other  than  those  of  heading  6204.

 6203  Men's  or  boysਂ  suits,  ensembles,  jackets,  blazers,  trousers,  bib  and

 brace  overalls,  breeches  and  shorts  (other  than  swimwear).

 6204  Women's  or  girlsਂ  suits,  ensembles,  jackets,  blazers,  dresses,  skirts,

 divided  skirts,  trousers,  bib  and  brace  overalls,  breeches  and  shorts

 (other  than  swimwear).

 6205  Men's  or  boysਂ  shirts.

 6206  Women's  or  girlsਂ  blouses,  shirts  and  shirt-blouses.

 6207  Men's  or  boysਂ  singlets  and  other  vests,  underpants,  briefs,  nightshirts,

 pyjamas,  bathrobes,  dressing  gowns  and  similar  articles.

 6208  Women's  or  girlsਂ  singlets  and  other  vests,  slips,  petticoats,  briefs,

 panties,  nightdresses,  pyjamas,  negligees,  bathrobes,  dressing  gowns
 and  similar  articles.

 6209  Babiesਂ  garments  and  clothing  accessories.

 6210  Garments,  made  up  of  fabrics  of  heading  5602,  5603,  5903,  5906  or

 5907.

 6212  Brassieres,  girdles,  corsets,  braces,  suspenders,  garters  and  similar

 ae  articles  and  parts  thereof,  whether  or  not  knitted  or  crocheted.

 6217  Other  made  up  clothing  accessories;  parts  of  garments  or  of  clothing

 6211वध168  [cote  लए

 6303  Curtains  (including  drapes)  and  interior  blinds;  curtain  or  bed

 valances.

 6304  Other  furnishing  articles,  excluding  those  of  heading  9404.

 6305  Sacks  and  bags,  of  a  kind  used  for  the  packing  of  goods.

 6306  Tarpaulins,  awnings  and  sunblinds;  tents;  sails  for  boats,  sailboards  or
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 landcraft;  camping  goods.

 6307  Other  made  up  articles,  including  dress  patterns.

 6308  Sets  consisting  of  woven  fabric  and  yarn,  whether  or  not  with

 accessories,  for  making  up  into  rugs,  tapestries,  embroidered  table

 cloths  or  serviettes,  or  similar  textile  articles,  put  up  in  packings  for

 retail  sale.

 6309  Worn  clothing  and  other  worn  articles.

 6310  Used  or  new  rags,  scrap  twine,  cordage,  rope  and  cables  and  worn  out

 articles  of  twine,  cordage,  rope  or  cables,  of  textile  materials.

 (d)  From  10%  to  20%  on:-

 Tariff  Description
 heading

 5104  Garnetted  stock  of  wool  or  of  fine  or  coarse  animal  hair.

 5105  Wool  and  fine  or  coarse  animal  hair,  carded  or  combed  (including
 combed  wool  in  fragments).

 5106  Yarn  of  carded  wool,  not  put  up  for  retail  sale.

 5107  Yarn  of  combed  wool,  not  put  up  for  retail  sale.

 5108  Yarn  of  fine  animal  hair  (carded  or  combed),  not  put  up  for  retail  sale.

 5204  Cotton  sewing  thread,  whether  or  not  put  up  for  retail  sale.

 5205  Cotton  yarn  (other  than  sewing  thread),  containing  85  %  or  more  by

 a  weight  of  cotton,  not  put  up  for  retail  sale.

 5206  Cotton  yarn  (other  than  sewing  thread),  containing  less  than  85  %  by

 a  weight  of  cotton,  not  put  up  for  retail  sale.

 5401  Sewing  thread  of  man-made  filaments,  whether  or  not  put  up  for  retail

 3401 5८ छाछ (९80 ए ा8ा1-01806 ।घााटा5, ए़ाटा॥2ा 01 101 एप पफ छि 161 5910.
 5402  Synthetic  filament  yarn  (other  than  sewing  thread),  not  put  up  for  retail

 ll
 Reena

 5403  Artificial  filament  yarn  (other  than  sewing  thread),  not  put  up  for  retail

 eine
 mena  arb  ene 5404  Synthetic  monofilament  of  67  decitex  or  more  and  of  which  no  cross-

 sectional  dimension  exceeds  ।  mm;  strip  and  the  like  (for  example,
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 artificial  straw)  of  synthetic  textile  materials  of  an  apparent  width  not

 exceeding  5  mm.

 5405  Artificial  monofilament  of  67  decitex  or  more  and  of  which  no  cross-

 sectional  dimension  exceeds  ।  mm;  strip  and  the  like  (for  example,
 artificial  straw)  of  artificial  textile  materials  of  an  apparent  width  not

 exceeding  5  mm.

 5406  Man-made  filament  yarn  (other  than  sewing  thread),  put  up  for  retail

 sale.

 5501  Synthetic  filament  tow.

 5502  Artificial  filament  tow.

 5503  Synthetic  staple  fibres,  not  carded,  combed  or  otherwise  processed  for

 spinning.

 5504  Artificial  staple  fibres,  not  carded,  combed  or  otherwise  processed  for

 spinning.Woven  fabrics  of  synthetic  staple  fibres,  containing  less  than

 85  %  by  weight  of  such  fibres,  mixed  mainly  or  solely  with  cotton,  of

 a  weight  exceeding  170  g/m”.

 5506  Synthetic  staple  fibres,  carded,  combed  or  otherwise  processed  for

 spinning.

 5507  Artificial  staple  fibres,  carded,  combed  or  otherwise  processed  for

 eS
 ग  न  ह  लवन 5508  Sewing  thread  of  man-made  staple  fibres,  whether  or  not  put  up  for

 Aha
 5509  Yarn  (other  than  sewing  thread)  of  synthetic  staple  fibres,  not  put  up

 *
 'क्ा॥ (01161 |: 21 161811 58.10
 eee

 5510  Yarn  (other  than  sewing  thread)  of  artificial  staple  fibres,  not  put  up  for

 retail  sale.

 Rubber  thread  and  cord,  textile  covered;  textile  yarn,  and  strip  and  the

 like  of  heading  54.04  or  54.05,  impregnated,  coated,  covered  or

 sheathed  with  rubber  or  plastics.

 Metallised  yarn,  whether  or  not  gimped,  being  textile  yarn,  or  strip  or

 the  like  of  heading  54.04  or  54.05,  combined  with  metal  in  the  form  of

 thread,  strip  or  powder  or  covered  with  metal.

 5606  Gimped  yarn,  and  strip  and  the  like  of  heading  54.04  or  54.05,  gimped

 (other  than  those  of  heading  56.05  and  gimped  horsehair  yarn);
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 chenille  yarn  (including  flock  chenille  yarn);  loop  wale-yarn.

 Twine,  cordage,  ropes  and  cables,  whether  or  not  plaited  or  braided

 and  whether  or  not  impregnated,  coated,  covered  or  sheathed  with

 rubber  or  plastics."

 The  motion  was  adopted.

 श्री मल्लिकार्जुन खड़गे  (गुलबर्गा)  :  हमारी  बात  नहीं  सुनी  जा  रही  है,  हम  वॉक  आउट  करते  हैं।...(व्यवधान)

 12.48  hrs

 (Shri  Rahul  Gandhi,  Shri  Mallikarjun  Kharge  and  some  other  hon.  Members  then  left  the

 House)

 Unterruptions)

 HON.  SPEAKER:  Now  we  take  up  ‘Zero  Hour’.
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